
File No. lll/flNZfllD-NCLTmm maWW NATIONAL COMPANY LAW TRIBUNAL

W 65 m7:
m am Mr mm arm 11:

6'“ Flnwr. Blackd.
CUO Cmnphx. Lodhl Road,
wé revel/Nev. Delhlr l 10003
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ORDER
There shall be Special Bench u: NCLl' Kolkala on 18.3.2019 & 193.2019 and dimmer

every Vlonday and lucsdayl m auend Lh: maners‘ llsled before Shri Malian Ehalachandm 005ml,
Member (Judicial). [he Spe 4.1 Bench shall comprise of

gen ”Beach in CLTx Kalkma
Shrl Jinan K R. Vlember (Judicial)

slin Jinan KR, Member (Judicial) shall filsl take up [he malters of the Special Bench and
mm attend [he malters of Ihclr riwrr s ngle Bench

The (‘onsrllmion of Bench is as per scclien 419 (3) oflhe Companies Am, 2013.
This 5 ln modification ofOrder eleven number dialed 22 5 2018.
This Special bench shall sit ar NCLl' Kulkaw on ewery Monday and Tuesday. lill funher

orders
This issues wirh Ihe approval oi‘l-lrrn'ble PresidentNCLT.

(SimMReg sin-r. NCLT
Telephunc: 24363451
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1 P S. m Hull’blc President. Nauimal Company Law 'l'ribundl, New Delhi.

Han'ble Members, National Company Law Tribunal.
omcers of National Company Law Tribunal. Principal Bench, New Delhli'Kclkarm Mumhall‘
chem..iilAlrmedalradManama/Bengaluerhmdlgarlr Uuwahali/Hyderabad
P5 In Juinl Secretary, (Sh. Gynnesl-mar Kumar Singh)Ministry ol‘Corporare Affairs, Vow
Delhi

5. NCLT web silel Notice Beard.
6 The [nslitulc ofChanered Accoumanls Dr lrrrlm, lro. New Delhi
7. The Institute ofCompany Secrelavies of ludia. 1C5]. HDuse 22. Lnsliturional Areal 1.0th

Road, New Delhi 7 110003.
8. lb: lnslilule nl' Cris! Aceounvanls ul' India. CMA Bhnwan. 3 instilulional Arm. Lcdhl Road,

New Delhi- | 10003
9 Corporate La“ Aduser 15E. Basam Enclave Palam Road Nev. Delhi 110057
10 Taxman Allied ServicesLtd 59/32 New Rnhluk Road Delhi.
l l The All lndia Repurrel P“ Lid" 3]-D '3' Block. Delhi High Court. New Delhi.
12, Bar Council. New De1hl/1Viumbal.
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